[ECHENECUCRCIDRE]
e sUTH Ja-Y §13
Director / Power Regulation
Bhakra Beas Management Board
G 160002 athad: 0172 2652820 -A:
b B dirpr@bbmb nic.in A A
SLDC Complex, Industrial Area Phase — I Chandigarh -
160002. TelFax.: 0172 2652820
E-mail: dirpr@ bbmb.nic.in

Jueh
foreere / faega fafaas
SRl
afa, @sHRr
Dad 3l Tl #5e. ageis e, 36. FeTUY,
Ffé feoel-110001 secy@cercind gov.in ; shiipa@cercind gov in
9¥ wAie - 31/9-20  /AvAd-208 f6ae o 02:°09. 202y
fawa: Draft Central Electricity Regulatory Commission (Connectivity and
General Network Access to the Inter-State Transmission System)
(Third Amendment) Regulations, 2024- Comments thereof
et I R v fawy @ Awler sfRyEer g L-1/261/2021/CERC

feaTes 31.07.2024

IoF FRe & RgEar TEA TA-1/261/2021/ASHRE AT
31.07.2024 & FEIH ¥ AWl FEA fegd Fams 3T (ARSI g
RcA aF FaEcad R AT Acad ugw) (e quee) @faes, 2024
yfgRa frar arr w11 2@ gey & SidvAd & w@rided IR gETterd ®X e
qRASTA3T (owned and operated by BBMB) & T« # [ Y=l &1 AGIET
fafaTar & nfder fohar atar g

e A zE W e Raurel @ 02.092024 TF
feeatorat/gemaysmafear JHERET @ E

In this regard, comments of BBMB on New Regulation 4.4 “Grant of
Connectivity to REGS seeking to get connected to transmission network of Bhakra

Beas Management Board (BBMB)" are as under:



5. New Regulation 4.4:

Clause
No.
Clause

4.4.1

. SLDC

Exist ng Draft
clause
AREGS ~fhinstalled
capacity & MW and
above, either
individi:a. y or
collectrse'y through a
lead generator,
owned a operated
by BEVE and
locatea i BBMB area
may seek
Connectivity to the
ISTS rietvork of the

BBMB, aciuding a
substatior or
transmissicn line or
Switchyar:1 of a

generating station. of
BBMB, by making an

applicailon  to  the

- Nodal agency. along |
- with
conducied by BBMB :
for such ani

system study

entity.

. AREGS with installed
capacity o' lessthan 5

MW, avwned  and
operated b5y BBMB,
may seek
Connectivity  to  the
ISTS  network  of
BBMB, ircluding a
substation or

_transmissicn line or

- BBMB,

Proposed Amendment

A REGS with installed

capacity 5 MW and

above, either individually :

or collectively through a
lead generator either
owned & operated, or,
allowed Power
Developer by BBMB
and located
area may seek
Connectivity to the ISTS
network of the BBMS,

including a substation or
fransmission  line  or.
Sswitchyard of a

generating  station  of |

BEBMB, by making an

application to the Nodal
agency., along  with

system study conducted |

by BBMB for such an
entity.

A REGS with installed |

capacity of less than 5

MW, either owned &'
| operated, or, allowed

Power Developer by
may seek
Connectivity to the ISTS
network of BBME.
including a substation or
fransmission line or the

. 2%

in BBMB |

Remarks
I) Solar pOWeF
Projects ("5 Mw

Flratng Solar at:
Nangal Damand 18
M (10—4+2+2)
Ground  Mounted
Solar projects at
BBMB
Telwara/Nangal)
being set up by M/s
SGEL (SFD) on
BOO basis,
seiected  through
the competitive
bidding process
and proposed to be .
connected to the
ISTS network of
. BEMB transmission
network, have not
bean covered in the

! Existing Draft |
Clause. To
accommodate

| these projects
amendment in

 Clause 441 &

t442 has been

| proposed.

| i) Word "SLDC"
| from "BBMB SLDC”
' proposed 0 be
|deleted as System |

studies for BBMB is

being done by’
separate cell, not
by SLDC

The solar projects |
. of ess than 5 MW
' cornected to
| existing Generating
stations of BBMB
are covered in the

prooosed draft
| am=ndment, but
solar projects of ;
less, than 5 MW



the switchyard of a
generating station of
BBMB. by applying to
BBMB SLDC for such
connectivity and after
approval of BBMB
SLDC., may  get
connected to the
network of BBMB
The  approval of
SLDC shall be
forwarded to the
Nodal Agency for
records  There shall
be no separate
scheduling and
accounting for such
entites by RLDC.
However. RLDC may
add such entities to
the schedule of the
existing  generating

station of BBMB, to

which such REGS of

capacity less than K

- MW is connected.

switchyard of a
generating  station of
BBMB. by applying to
BBMB SLDC for such
connectivity and after

approval  of  BBMB
SLDE; may get
connected to the network

of BBMB. The approval
of SLDC shall be
forwarded to the Nodal
Agency  for records
There shall be no
separate scheduling and
accounting  for  such
entities by RLDC.
However, RLDC may
add such entities to the
schedule of the existing
generating station of
BBMB. to which such
REGS of capacity less
than 5 Mw is

connected through the .

ISTS network of BBMB.

FIAT TE HTI farrd g geqa & S |

being installed at
Grid substationg
of BBMB & not
directly
connected to
generating station
are not covered in
the proposed draft
amendment (e g
15 MW  Solar
Project at Hisar
being installed at
grid substation and
not directly
connected to
generating station
is not covered
under the proposed
amendment).
Hence
modification
been done.

the
has

)

—

el ey






